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T Aai=e ST

¢ feett, 20 51, 2025
3. &, 24(31).—A T Fiataterea stferfe=w, 1950 (Frav-genfera) it T 24 g7 T&< SThal T AT
T GU AT SATEEAT |, 429/37%0m=/2010(T) fadiw 10 T 2010 T ATIHAT FIq gU, AT W=
HATTRT, TAGGIT, A1 & T qTieraT & = (1) § STeafed STeom=el T2er T & To4H ool & 9THT &
(2) ® RS yoas ey &t sttt ey & =7 § q=riaiEd Fwar g, s awer o gt
=, 1950 FT 91T 22 3T 23 F AT ARITAA V<<l TST § qTIerT o & (3) § Aty FHramaear
RaT=-ar=1 & FaTae ST Sttt & Al & qag § et i ST T~
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P - 1-TTEAT (31.57.517.)
. TSTAT HISTHE-Ag-3UTI<h-Hg-oTel .

1. @ET ot T 7 2-TET (F.F.ST.)
T 3-THT (T.51.9T.)
S afrege-ag-3awh-ag- o AT (A.91.9T.)

o fAat= srfererrdy, afer e 5 TeTsha T (. 51.9TT.)

2. 6- P T-gEm T (.55
7-AAEHT (.5.5.)
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S afrege-ag-3aTwh-ag- ot 8-TATHT (31.1.9T.)
. e srfeshrdy, qef-sheriT O-TATSIT (3F.57.51T.)
3. FHT T 10-89T 97 (3. 51.5T.)
11-eaT Ot (31.51.91T.)
4. T ﬁmﬁ : T Eéa'“ga,’ @3 K Wf e-fore 1 Q-3 FETT (.. 51T
S afrege-ag-3arwh-ag- ot 13-ZeTIX (31.51.9T.)
5. OTIH A [BELERIEIEEIMALIKCI IR 14-ST2q@ (.55
15-FRTAT (31.51.5TT.)
6. ¥E TR ﬁwﬁ T ! 5'%3'“3&"% T ;';g'ﬁ'm 16-T=[eAY (.57.51T.)
7. TR gEATET ﬁmﬁ - ! 'fé -agﬁ:ﬁa 3 -ﬂgﬁm& 5 17-STT gt (31.97.977.)
8 ardt ST At e-ag-3Tg-ae- 5T 18-TTTer (31.57.3TT.)
: fAat=e sfaery, FT-arer 20-TTeAT (31.97.51T.)
9 S ST Afsede-ag-suTh-ae- e 19-FATA (1.7.5TT.)
A fAat=r srferdt, $6T o 21 -F TSR (3F.57.57.)
ST Afsede-ag-3ug-ae- e 22-AT4ET (A..S.)
fAat=r srferdt, s gamfad 23-=Tfor=T (31.57.5.)
10. Y 24-TqRSIT (31.51.517.)
26-TTHITTSIT (37.7.51T.)
11. FTHA %r«nﬁ - 3 -agﬁ S % il 25-TIT (31.31.5TT.)
S aforege-ag-3argw-ag- o 27-ForaEET (1..9T.)
12. wfSr Ry BEIEEEICEIMAI L REE L) 30-ATERT T (1,575,
31-#TT T O (A.5.51.)
. T Al e-Hg-3aTIh-He-Torel 28-FATTaTAT (31.51.5TT.)
13. P BT | oyt srferrsy, frerem fri 36-ATH-F T (.79
14, 3 T afrede-ag-SaTwh-ag- ol 20~ (..
15, Rre ST Al e-ag-suTh-ae- e 32-FHINT (3. 5T.5T.)
- T Rt srfeerry, R 35-4f (7. 5.9T.)
16. for-aft ﬁwﬁ ST T 'ﬂga' for- w&'ﬂgﬁm 33-HTHT (3. 51.517.)
. T Al e-Hg-3aTIh-He-Torel 34~ T-FANTHR=ANT (31.57.5T.)
17, SRS | gt aifirrdt, et et 40-TERT i (1.9
RrdT Al e-Hg-3aTIh-He- Tl 37-UTH e TS (F.97.917.)
18. AT frair [REIEREIPEIRAN CIREEIN 38-TTH=ITE I (F.57.57.)
39-HaT (F.91.91T.)
19. e &<y ﬁmﬁ f i 3'%3'“?'3& g “ﬁﬁm 41w (.55
: S afrege-ag-3arwh-ag- o A2-TTHF (A.ST.ST.)
20. FAT T AN | yttarer sfiyarrY, e e oy 43T (3.5
21, iR et afrede-ag-SaTwh-ag-ordl 443 (.7.5)
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22, it ot sty ot | SR ()
e wireze-ae-3h-ae- e A6-=TETH (.57.3.)

03, TwaTE et srferary, Faars 47-THETE (3F.57.5T.)
48-<TT (.51

et wfSreze-ae-saTaeh-ae-rore 49-TvgHET-FRaH
REIEEICIPEIRALER] 50-fHsratr (31.57.517.)

24, <o 51-ATHINT (1.7.9T.)
52-FTeT ZTET0T (31.7.5T.)
53-FTT I (3.51.5T.)

T Aorege-Te-3Teh-Fe-forerT 54-FTHHTT (37.57.517.)

)5 oo et srfaeery, o 55-@7T 94 (3. 5T.51T.)

: 56-FTET TFRT (37.57.911.)
57-Fg AT FRTATAT (31.57.5T.)
RrerT worese-ae-saTaeh-ae- o 58-FaTE! (.5.5T.)

06, FHIFST Fat=e srfsry, A 59-T T SIT-THTST (31.5T.51T.)

B60-THT=TST-FHT (.57 T.)

[®T. /. 508/T7317/2025(T)]

AT A,

AT Hiows, TemT af=a

ELECTION COMMISSION OF INDIA

NOTIFICATION

New Delhi, the 20th June, 2025

O.N. 24(E).— In exercise of the powers conferred by Section 24 of the Representation of the People Act, 1950
(as amended) and in supersession of Notification No. 429/ARUN/2010(A) dated 10" June 2010, the Election
Commission of India hereby designates, each of the officer specified in column (2) of the table below against each
district of the State of Arunachal Pradesh in column (1), as the Appellate Officer before whom appeals shall lie from
the decisions of the Electoral Registration Officers of the Assembly Constituencies specified in column (3) of the Table,
in the State of Arunachal Pradesh, under Section 22 and 23 of the Representation of People Act, 1950 :-

Officer, Tawang.

TABLE
Name of District Designation of Appellate Officers Area of Jurisdiction
1) () 3)
District Magistrate-cum-Deputy 1-Lumla (ST)
1. Tawang Commissioner-cum-District Election 2-Tawang (ST)

3-Mukto (ST)

2. West Kameng

District Magistrate-cum-Deputy

Commissioner-cum-District Election Officer,

West Kameng.

4-Dirang (ST)
5-Kalaktang (ST)
6-Thrizino-Buragaon (ST)
7-Bomdila (ST)

3. East Kameng

District Magistrate-cum-Deputy
Commissioner-cum-District Election
Officer, East Kameng

8-Bameng (ST)

9-Chayangtajo (ST)
10-Seppa East (ST)
11-Seppa West (ST)
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District Magistrate-cum-Deputy

4. Pakke-Kesang Commissioner-cum-District Election 12-Pakke-Kesang (ST)
Officer, Pakke-Kesang
District Magistrate-cum-Deputy 13-Itanagar(ST)

5. Papum Pare Commissioner-cum-District Election 14-Doimukh (ST)
Officer, Papum Pare 15-Sagalee (ST)
District Magistrate-cum-Deputy

6. Keyi Panyor Commissioner-cum-District Election 16-Yachuli (ST)
Officer, Keyi Panyor
District Magistrate-cum-Deputy

7. Lower Subansiri Commissioner-cum-District Election 17-Ziro Hapoli (ST)
Officer, Lower Subansiri
District Magistrate-cum-Deputy 18-Palin (ST)

8. Kra Daadi Commissioner-cum-District Election .
Officer, Kra Daadi. 20-Tali (ST)
District Magistrate-cum-Deputy 19-Nyapin (ST)

9. Kurung Kumey Commissioner-cum-District Election .
Officer, Kurung Kumey 21-Koloriang (ST)

22-Nacho (ST)

District Magistrate-cum-Deputy 23-Taliha (ST)

10. Upper Subansiri Commissioner-cum-District Election ..
Officer, Upper Subansiri 24-Daporijo (ST)

26-Damporijo (ST)

District Magistrate-cum-Deputy

11. Kamle Commissioner-cum-District Election 25-Raga (ST)
Officer,Kamle
District Magistrate-cum-Deputy 27-Liromoba (ST)

12. West Siang Commissioner-cum-District Election 30-Along West (ST)
Officer, West Siang 31-Along East (ST)
District Magistrate-cum-Deputy 28-Likabali (ST)

13. Lower Siang Commissioner-cum-District Election .
Officer, Lower Siang 36-Nari-Koyu (ST)
District Magistrate-cum-Deputy

14. Leparada Commissioner-cum-District Election 29-Basar (ST)
Officer, Leparada
District Magistrate-cum-Deputy 32-Rumgong (ST)

15. Siang Commissioner-cum-District Election .
Officer, Siang 35-Pangin (ST)
District Magistrate-cum-Deputy

16. Shi-Yomi Commissioner-cum-District Election 33-Mechuka (ST)
Officer, Shi-Yomi
District Magistrate-cum-Deputy 34-Tuting Yingkiong (ST)

17. Upper Siang Commissioner-cum-District Election .
Officer, Upper Siang 40-Mariyang Geku (ST)
District Magistrate-cum-Deputy 37-Pasighat West (ST)

18. East Siang Commissioner-cum-District Election 38-Pasighat East (ST)
Officer, East Siang 39-Mebo (ST)
District Magistrate-cum-Deputy

19. Dibang Valley Commissioner-cum-District Election 41-Anini (ST)
Officer, Dibang Valley

20. Lower Dibang District Magistrate-cum-Deputy 42-Dambuk (ST)

Valley

Commissioner-cum-District Election
Officer, LowerDibang Valley

43-Roing (ST)

[PART I1—SEC. 3(iii)]
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HILT =T TSI AT

District Magistrate-cum-Deputy

21. Lohit Commissioner-cum-District Election 44-Tezu (ST)
Officer, Lohit
District Magistrate-cum-Deputy
22. Anjaw Commissioner-cum-District Election 45-Hayuliang (ST)
Officer, Anjaw
District Magistrate-cum-Deputy 46-Chowkham (ST)
23. Namsai Commissioner-cum-District Election 47-Namsai (ST)
Officer, Namsai 48-Lekang (ST)
49-Bordumsa Diyum
District Magistrate-cum-Deputy 50-Miao (ST)
24. Changlang Commissioner-cum-District Election 51-Nampong (ST)
Officer, Changlang 52-Changlang South (ST)
53-Changlang North (ST)
54-Namsang (ST)
District Magistrate-cum-Deputy 55-Khonsa East (ST)
25. Tirap Commissioner-cum-District Election
Officer, Tirap 56-Khonsa West (ST)
57-Borduria Bogapani (ST)
District Magistrate-cum-Deputy 58-Kanubari (ST)
26. Longding Commissioner-cum-District Election 59-Longding-Pumao(ST)

Officer, Longding

60-Pongchao-Wakka(ST)

[F. No. 508/AR/2025(A)]
By Order,
MALAY MALLICK, Principal Secy.
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